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from Ihe British owned companies in (c) whether any steps have been 
Wesl Bengal; and taken in this regard? 

(c) if ~  the reaction of Government 
in this regard? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARII DESAI) ; (a) Yes, Sir. Govern-
mnnt are, however, not aware of any 
tendency on the pan of British firms to 
transfer tboir assets from West Bengal. 

(b) and (c). Do not arise. 

Amendmeat of Sales Tax Act In Delbl 

5402. SHRI K. LAKKAPPA; 
SHRI Y ASHPAL SINGH; 

Will tbe Minister of FINANCE be 
pleased to State ; 

(a) whether there is any proposal 
under consideration of Government to 
amend the Sales Tax Act in Delbi ; and 

(b) if so, the details thereof? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE, {SHRI 
MORARII DESAI); (a) and (b). A pro-
posal is under tbe consideration of the 
Delhi Aministration to replace the 
existing sales tax law applicable in D.lhl 
by a new enactment. Uoder section 22 
(I) (a) of tho Delhi Administration Act, 
1966, the Metropolitan Council has the 
right to discuss and make recommendations 
io regard to such proposals. No concrete 
Proposal, fioally approved by the Council 
bas so far come to the Government of 
India. 

Cost Accounts Offieers In Depnlalioa to 
Public Undertakings 

S4OJ. SHRI YASHPAL SINGH; 
Will the Minister of FINANCE be pleased 
to state; 

(b) whether there has been a growiog 
feeling among the Cost Accounts Staff 
that thoy BJe not being paid well as 
compared to their counterParts in the Pri vate 
Undertakings; and 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI). (al Four officers 
are on deputatioo. 

(b) and (c). It would not be appro-
priate to make comparisons limited to 
pay scales alone between service in 
Govcmment Departments and in private 
undenakings. There are other factors 
which have also to be taken loto 
consideration when assessing the need or 
otherwise for any revision of pay scales 
In Govemmcnt Departments. 
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